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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

M/s MUKTAR AUTOMOBILES PRIVATE LIMITED
OPERATING IN AUTOMOBILE SECTOR IN GOA

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

-

Name of the Corporate Debtor | Muktar Automobiles Private Limited
along with PAN/CIN/LLP No. PAN: AAMCM!QSZ(HCIN USO103GAZ011PTCDIBETS

2.| Address of the registered office | House No Plot No 82/93/94 Pileme Industrial
Estate, North Goa, Bardez, Goa-403511
3.| URL of website sites. googla oomlvnewlcrpmuktarautomobdes
4. | Details of piace where majorily | 1. Plot No 76, Survey No 34, Verna
of fixed assets are located Industrial Estate, Vlerna, Goa.
2. Plot No 28, Survey No 28, Kakeda Induasirial
Estate, Kakoda, Goa.
5.| Installed capacity of main 0 (as per infermation available with
products! services the undersigned)

6.| Quantity & value of main products/| O units (as per information available
services soid in last financial year | with the undersigned)

~

Number of employees/ workmen | 0 (as on CIRP commencement date)

Further details including last available' Details have been made available at:

financial statements (with schedules) | sites.google.comiview/cirpmuktarautomobiles
of two years, bsts of creditors,
relevant dates for subsequent events
of the process are available at
Eligivility for resolution applicants | The Detaded Invitation for EOI containing

under section 25{2){h) of the eligibllity criteria has been made available at:
Code Is avallable at sites.google.comiview/cirpmuktarautomobiles

>

w

10. Last date for receipt of expression | 20th July, 2024
of interest

11| Date of issue of provisional list of | 30th July, 2024
prospective resclution applicants

12| Last date for submission of 4th August, 2024
objections to provisional list

13| Date of issue of final list of 14th August, 2024
prospective resolution applicants

14| Date of issue of information 19th August, 2024
memorandum, evaluation matrix
and request for resolution plan to
prospective resolution applicants

15| Last date for submission of '18th September, 2024*
resolution plans

18] Process email id 1o submit EOI | cirp.muktarautomobiles@gmail.com
*Form G Smednzs shall be sub;ect to pecessary approval from the Honble NCLT, Mumbai Bench for
extension of CIRP in the mater beyond 08.02.2024 and tha timelines mentioned ara &s per the 1BBI
(Corporate Insoivency Resoluton Procass) Regulatons, 2016 and may vary based an provisions
thereunder. Sdi-

? Garima Diggiwal
ki IBBI Regn. No.: IBBUIPA-001/1P-P-0201812020-2021/13158

’ AFA No.: AA1/13158/02/250524/105769 valid upto 30.06,2025
Regdd Add.: 91, Moji Colony. Malviya Nagar, Jaipur, Rajasthan, 302017,

For Muktar Automabiles Private Limited
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